IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI

COURT-VI
IB-1929/ND/2019

IN THE MATTER OF:
M/s. AVJ Developers India Pvt. Ltd. ...PETITIONER
Vs.
M/s. RIO Height Pvt. Ltd. ...RESPONDENT
Section
Under Section 7 of IBC Order delivered on 20.08.2019
Coram:

SHRI. P.S.N. PRASAD, HON’BLE MEMBER (JUDICIAL)
DR. V.K. SUBBURAJ, HON’BLE MEMBER (TECHNICAL)

Present: None

ORDER

No one is present at the time of hearing of the petition if the petitioner
or his counsel are not present on the next occasion then petition will be dismissed.

Post the matter to 4" September, 2019.
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(V.K. Subburaj) (P.S.N. Prasad)
Member (T) Member (J)



